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CENTRAL ADMINISTRATIVE T RI BUNAL 
CHANDIGARH BENCH 

Date of decision- 13.03.2015. 

CORAM: HON'BLE MR. SANJEEV KAUSHIK, MEMBER (J) 
HON'BLE MR. UDAY KUMAR VARMA, MEMBER (A) 

(i) O.A No. 060/00858/2014 

MES No. 317218, Rajendra Kumar Pandey S/o Sh . Ramapati Pandey, 

ag e 31 years, working as JE (E& M) in the office of GE, Faridkot, Mil 

Station . 

. .. APPLICANT 

RY ADVOCATE: Sh. D.R. Sharma 

VERSUS 

1 Union of India through Secretary, Ministry of Defence 

Block, New Delhi. 

2. Engineer in Chi ef, Mi litary Engineer Services, Engineer-in ­

Chief's Branch, Integrated Headquarters of MoD (Army), 

Kashm ir House, DHQ, PO, New De!hi . 

3. Headquarter, Chi ef Engineer, Western Command, 

C h a n d i m a n d i r, P a n c h k u I a ( H a r·y a n a ) . 

4 . Chief Engineer·, Norther·n Command C/o 56 APO. 

5. GE, Faridkot, Mi l Station . 

. .. RESPONDENTS 
BY ADVOCATE : Sh. Sanjay Goya l . 

.., • {ill_ O.A No. 060/00927/2014 

Ex -JC No. 325665A, Sa t ish Ku mar S/o Late Sh . Som Ch and ag e 44 

years, wo rkin g as J E ( QS&C ) in the . office of GE , ( P), CH, 

Chandimandir, Panchku la. 
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... APPLICAN T 

BY ADVOCATE: Sh. D.R. Sharma 

VERSUS 

1. Union of India through Secretary, Ministry of Defence, North 

Block, New Delhi. \, _ 

2. Engineer in Chief, Military Engineer Services, Engin·eer:.in-Chief's 

Branch, Integrated Headquarters of MoD (Army), Kashmir 

House, DHQ, PO, New Delhi. 

3. Headquarter, Chief Engineer, Western Command, Chandimandir, 

Panchkula (Haryana). 

4. Chief Engineer, Northern Command C/o 56 APO. 

5. GE, (P) Command Hospital, Chandimandir, Panchku la (Harya na) . 

... RESPONDENTS 
BY ADVOCATE: Ms. Jyoti Chaudhary. 

{iii) O.A No. 060/00928/2014 \ '-
Ex-JC No. Ranbir Singh Saini, S/o Late Sh. Durga Singh Saini, <;Jge 54 

years, working as JE (QS&C) in the office of GE, (U), Ambala Cantt . 

... APPLICANT 

BY ADVOCATE : Sh. D.R. Sharma 

VERSUS 

1. Union of India through Secretary, Ministry of Defence, North 

Block, New Delhi. 

2. Engineer in Chief, fvJilitary Engineer Services, Engineer-in-t•llef's 

Branch, Integrated Headquarters of fvJoD (Army) , Kash mi r 

House, DHQ, PO, New Delhi . 
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3 . Headquarte r , Chief Engineer, Weste rn Com mand, Chand imandi r, 

Pan chku Ia ( Haryana ) . 

4. Chi ef Eng ineer, Northern Command C/o 56 APO . 

5. GE , (U), Ambal a Cannt . 

. .. RESPONDENTS 
BY ADVOCATE : Ms. Jyoti Ch oudhary . 

(iv) O.A No. 060/00935/2014 

Alok Kumar Singh, Junior Engineer son of Sh. Amar Nath Singh, 

presently working in the office of Garrison Engineer Chandimandir . 

... APPLICANT 

BY ADVOCATE : Sh . Shailendra Sharma 

VERSUS 

1. Union of India through Secretary, Ministry of Defenc 

Delh i. 

2. The Engineer in Chief, Integrated HQ of MoD (Army) , New D~J ------3. The Chief Engineer, Western Command, Chandimandir. 

4 . The Chief Engineer, Northern Command, Udhampur. 

5. The Garrison Engineer, Chandimandir. 

. .. RESPONDENTS 
BY ADVOCATE : Ms. Jyoti Choudhary . 

(v) O.A No. 060/00937/2014 

1. Ram esh Kumar, LD C son of Sh. Tara Ch and, present ly 

working in th e offi ce of Gar-ri son Engin eer (P) Command 

Hospital, Chandim andir. 
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2. Dev Raj , LD C son of Sh. Dun i Chand prese ntl y working in th e 

office of Garrison Engineer (P) Comman d Hospital, 

Chandimandir. 

. . . APPLICANTS 

BY ADVOCATE : Sh. Shail endra Sharma 

VERSUS 

1. Union of India through Secretary, Ministry of Defence, New 

Delhi . 

2. The Engineer in Chief, Integrated HQ of MoD (Army), New Delhi. 

3. The Chief Engineer, West ern Comm and, Chandimandir. 

4 . The Chief Engineer, Northern Command, Udhampu r. 

5. The Garrison Engineer (P) Command Hospital, Chandimandir . 

... RESPONDENTS 
I' 

;. BY ·' DVOCATE: Ms. Jyoti Chaudhary. 
I· ~' 

tf ~ 

<, .. 11'· -- {yi) O.A No. 060/00938/2014 

1. Surinder Dev Sharma , UDC son of Late Sh. R. L. Sharma, 

presently working in the office of Garrison Engineer (U), 

Chandimandir . 

2. Rajesh Kumar, UDC so n of Late Sh . Roshan Lal Saggar, 

presently working in the office of Garrison Engineer (U), 

Chandimandir. 

3. Sham Sing h, UDC so n of Sh. Bihari Lal, presently working in 

the office of Garrison Engin ee r (E), Fe rozepur . 

. . . APPLICANTS 

BY ADVOCATE : Sh . Shailendra Sharma 

VERSUS 
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1. Union of I nd ia t hrough Secretary , Ministry of Defence, New 

Delhi. 

2. Th e Engin ee r in Chi ef, I ntegrated HQ of MoD (Arm y ), New Delhi . 

3 . Th e Chief Engineer, Western Command, Chandimandir . 

4 . The Chief Engineer, Northern Command, Udhampur. 

5. Th e Garrison Engineer (U ) , Chandimandir. 

6 . The Garrison Engineer (E), Ferozpur. 

. .. RESPONDENTS 
BY ADVOCATE: Ms. Jyoti Cha ud hary. 

(vii) O.A No. 060/00941/2014 

Kamal Dev, LDC son of Sh. Brij Lal, presently working in the office of 

_.. Ga rrison Engineer, Chandigarh. 

...APPLICANT 

BY ADVOCATE : Sh. Shailendra Sharma 

VERSUS 

1. Union of India through Secretary, Ministry of 

Delhi . 

2. The Engineer in Chief, Army HQ, New Delhi. 

3 . The Chief Engineer, Western Command, Chandimandir . 

4. The Chief Engineer, South Western Command, Jaipur. 

5. Th e Garrison Engineer, Airport Road, Chandigarh . 

... RESPONDENTS 
BY ADVOCATE: Ms. Jyoti Chaudhary . 

../ {viii) O.A No. 060/00969/2014 

Ex-JC No. 348 308K, Satya Narai n Bhathi S/o Sh. Ra m Kis han, age 56 

years, wo rk ing as LDC in t he office of GE (U), Ambala . 

... APPLICANT 
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BY ADVOCATE: Sh . D.R . Sharma 

VERSUS 

1. Union of India through Secretary, Ministry of Defence, South 

Block, New Delhi. 

2 . Engineer in Chief, Military Engineer Servi ces, Engineer-in -Chief's 

Branch, Integrated Headquarters of MoD (Army), Kashmir 

House, DHQ, PO, New Delhi . 

3. Headquarter, Chief Engineer, Western Command, Chandimandir, 

Panchkula (Haryana). 

4. Chief Engineer, North ern Command C/o 56 APO. 

5. GE(U), Ambala. 

. .. RESPONDENTS 
BY ADVOCATE: Ms. Jyoti Chaudhary. 

'· OxtO.A No. 060/00977/2014 

Balde-x:t Singh, aged 52 years, presently work ing as LDC in the office of 

Ch1ef Engineer, Jalandhar Zone, Jalandhar Cantt. 

. .. APPLICANT 

BY ADVOCATE : Sh. Shail endra Sharma 

VERSUS 

1. Un ion of India through Secretary , Min istry of Defence , New 

Delhi . 

2. The Enginee r in Chief, Integ rated HQ of MOD (Arm y) , New Delhi. 

3 . The Chief Engineer, Western Command, Chandimandir . 

4 The Chief En g ineer, North ern Command , Ud hampur. 

5 . The Chief Engineer, Jalandhar Zone, Ja landhar Cantt . 

... RESPONDENTS 
BY ADVOCATE : Sh. Sanjay Goya l . 
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(x) O.A No. 060/00979/2014 

Ba lbi r Singh Gu leria, ag ed 53 years son of Lat e Sh . San t Ram , 

presently working as LD C in th e offi ce of Garri son Eng inee r (E) , 

Jalandhar Cantt . 

. .. APPLICANT 

BY ADVOCATE : Sh . Shailendra Sharma 

VERSUS 

1. Union of India through Secretary, Ministry of Defence, New 

Delhi. 

2. The Engineer in Chief, Integrated HQ of MOD (Army), New Delhi. 

3. The Chief Engineer, Western Command, Chandimandir. 

4 . Th e Chief Engineer, Northern Command, Udhampur. 

5. The Garrison Engineer (E), Jalandhar Cantt. 

.. . RESPONDENTS 
BY ADVOCATE: Sh. Sanjay Goyal. 

ORDER (ORAL) 

HON'BLE MR. SANJEEV KAUSHIK, MEMBER (J):-

All these cases involve identical facts and points of law 

such these have been taken up together for final di sposal by a 

com mon order . 

2 . On the commencement of ht:;aring, Ms. Jyoti Chaudhary , learned 

_I co unsel for the respondents subm itted that the authorit ies ·have 

al ready taken deci sion to can cel th e impugn ed t ransfer ord ers and 

I 
-L 
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objected to by the learned counsel for the applicants . 

3 . 

as having been rendered infructuous as the respondents have decided 

to cancel the impugned orders. 

4. No costs. 

{UDAY'KUMAR VARMA) 
MEMBER (A) 

Dated: 13.03.2015. 

' jk' 

(SANJEEV KAUSHIK) 
MEMBER (J) 

C rt ifi ed True~{ ~ 
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